
�वत् तीय समावेशन और �वकास �वभाग, केन्द्र�य कायार्लय,10 वी मंिजल, क� द्र�य कायार्लय भवन, शह�द भगत�सहं मागर्,पोस्ट बॉक्स सं. 10014,मंुबई -400001 

Financial Inclusion & Development Dept.,Central Office,10th Floor, Central Office Building,Shahid Bhagat Singh Marg,P.B.No.10014,Mumbai-1 

टेल� Tel:022-22601000 फैक्सः 91-22-22621011/22610943/22610948 ई -मेल : cgmincfidd@rbi.org.in 
�हदं� आसान है,इसका प्रयोग बढ़ाइए। 

 “चेतावनी :�रज़वर् ब�क द्वारा मेल डाक,  एसएमएस या फोन कॉल के ज�रए �कसी क� भी व् यिक्तगत जानकार� जसेै ब�क के खाते का ब् यौरा, पासवडर् आ�द नह�ं मांगी जाती 
है। यह धन रखने या देने का प्रस् ताव भी नह�ं करता है। ऐसे प्रस् ताव� का �कसी भी तर�के से जवाब मत द�िजए।"
Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details,   passwords, etc. It never 
keeps or offers funds to anyone. Please do not respond in any manner to such offers. 

RBI/2017-2018/38 
FIDD.CO.FSD.BC.No.13/05.10.006/2017-18    August 03, 2017 

The Chairman/Managing Director/ Chief Executive Officer  
[All Scheduled Commercial Banks/SLBC Convener Banks/Small Finance Banks (excluding 
Regional Rural Banks)] 

Madam/Dear Sir, 

Natural Calamities Portal – Monthly Reporting System 

Please refer to our Master Direction FIDD.CO.FSD.BC.8/05.10.001/2017-18 dated July 5, 

2017 on Reserve Bank of India (Relief Measures by Banks in Areas Affected by Natural 

Calamities) Directions 2017. 

2. In this connection the Reserve Bank of India has developed a dedicated portal

(https://dbie.rbi.org.in/DCP/) for collection and compilation of data on natural calamities on a

real time basis through a centralized system.

3. The portal which has been previewed by your representatives during the course of its

development, provides facility of uploading data files related to relief measures extended by

banks and notifications issued by State Governments with regard to natural calamities. The

portal has gone live on July 20, 2017.

4. You are, therefore, requested to direct the concerned department to upload the actual

data on relief measures extended during April - June 2017 immediately and thereafter from

July 2017 onwards every month by the 10th of the following month.

5. The SLBC Convener Banks are requested to upload the notifications issued by

State/District Authorities for declaration of natural calamities for which relief measures were
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implemented by SLBC/banks from April 2017 onwards. The subsequent notifications are to 

be uploaded as soon as the notifications are issued. 

6.  The user manual on the web portal is enclosed for your guidance.  

Yours faithfully, 

 

(Ajay Kumar Misra) 
Chief General Manager 

Encl: As above 
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